Papers laid [8 July, 2019] on the Table 5

(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above.
[Placed in Library. See No. L.T. 247/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE; AND THE MINISTER
OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ANURAG SINGH
THAKUR): Sir, I lay on the Table, a statement (in English and Hindi) of Market Borrowings
by Central Government, during the year 2018-19.

[Placed in Library. See No. L.T. 131/17/19]

Report and Accounts (2012-13) of the KLDC, Thiruvananthapuram and related
papers

STeT FTfaT HATeTT TS H31T; AT AT <R 3R SIfhTRar Hairerdr & Xrowr w3 (57
A AT HETRAT): Hel&d, § FHTRad U3 99T Ued IR Il & -

(I) A copy each (in English and Hindi) of the following papers, under sub-section (1)
(b) of Section 394 of the Companies Act 2013:,

(a) Fortieth Annual Report and Accounts of the Kerala Land Development
Corporation Limited (KLDC), Thiruvananthapuram, for the year 2012-13,
together with the Auditorks Report on the Accounts and the comments of

the Comptroller and Auditor General of India thereon.
(b) Review by Government on the working of the above Corporation.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers

mentioned at (1) above.
[Placed in Library. See No. L.T. 114/17/19]
Reportand Accounts (2017-18) of the CGTMSE, Mumbai and related papers

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES; AND THE MINISTER OF STATE IN THE MINISTRY OF ANIMAL
HUSBANDRY, DAIRYING AND FISHERIES (SHRI PRATAP CHANDRA SARANGI): Sir, I
lay on the Table, a copy each (in English and Hindi) of the following papers:,

(a) Eighteenth Annual Report and Accounts of the Credit Guarantee Fund Trust for
Micro and Small Enterprises (CGTMSE), Mumbai, for the year 2017-18, together
with the Auditorfs Report on the Accounts.

(b) Statement by Government accepting the above Report.



6 Statement by [RAJYA SABHA] Minister

(c) Statement giving reasons for the delay in laying the papers mentioned at (a)

above.
[Placed in Library. See No. L.T. 227/17/19]
Report of CAG

ST HATAT 5 T #3A (S TFRIE Forel): TRy, H MR- HeleRaTIRIeTd (Haed,
sIfarat qenm At @i o) IR, 1971 B ORI 19% & W (2) & IR UA.UH.SLH
[RIRICS - $E TRPBR (AT0IRIE), ST HATF, 2019 & Ufdded 4. 5 (TG ol@rusie)
& TATATHS HR-FTET & H6 # IRT & FFd iR AeTeaierd & ufqde o
Th-U Uil (ST T Bl o) |91 uee uR I g |

Reports of CAG

SHRIANURAG SINGH THAKUR: Sir, I lay on the Table, under clause (1) of article
151 of the Constitution, a copy each (in English and Hindi) of the following Reports:,

(i) Report of the Comptroller and Auditor General of India for the year ended March,
2018 , Assessment of Assessees in Entertainment Sector , Union Government

, Department of Revenue , Direct Taxes (Report No.1 of 2019); and
[Placed in Library. See No. L.T. 132/17/19]

(i) Report of the Comptroller and Auditor General of India on Audit of Preparedness
for the Implementation of Sustainable Development Goals , Union Government
(Civil) , NITI Aayog (Report No.8 of 2019).

[Placed in Library. See No. L.T. 133/17/19]

STATEMENT BY MINISTER

Status of implementation of recommendations contained in the Thirtieth Report of
the Department-related Parliamentary Standing Committee on Coal and Steel

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
MURALEEDHARAN): Sir, on behalf of my senior colleague, Shri Pralhad Joshi, I lay a
statement regarding status of implementation of recommendations contained in the
Thirtieth Report of the Department-related Parliamentary Standing Committee on Coal and
Steel on AReview of Performance of Coal Mines Provident Fund Organisation (CMPFO)E
pertaining to the Ministry of Coal.



